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T E UHA HI H UR T WA ATI
(HrGH COU RT OF ASSAM, NAGALAND, MIZoRAII4 AND ARUNACHAL PRADESH)

No.HC.VII-205 I 2Ot3 t 3662 I A
Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Dhrupad Kashyap Das,
Presiding Officer,
Industrial Tribunal, Dibrugarh. t\

Dated Guwahati, the ZO Aprit,2024.

Station leave permission.

Your letter No. [fD.01120241403 dtd. LO.O4.2OZ4.

Sir,

With reference to the above, I am directed to inform you that your prayer for
station reave permission, from the evening of 12,04.2024 tirt the morning of
14.04.2024, has been granted. The District & sessions Judge, Dibrugarh, and in her absence,
the next senior most Judicial officer available at the station will remain in charge of your court
and Office in your absence.

Yours faithfully,

9L|-
JT. REGIST RAR GII.A cE)

Memo No.HC.VII-ZOS I 20tg I9663-96641 A, dated, Z_a_a4-ZeZ4
Copy to:

1 The District & Sessions Judge, Dibrugarh.

The Project Manager, Gauhati High Court. ,[r{
JT. REGIST4- RAR GILA cE)


